Petition No. 22‘[1'!‘1.!2!122 -
NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF

An application under Section 14 of the Electricity Act, 2003 (the Act) has
been made by Power Grid Bhadla Transmission Limited, B-9, Quiab
Institutional Ares, Katwara Saral, New Dathi-110016 1o establish
“Transmission System Strengthering Scheme for Evacuation of Power
from Solar Energy Zanes In Rajasthen (8.1 GW) under Phase Il {PartB)",
ori Build, Own, Operate and Maintsin (BOOM) basis {hereinafter raferrad
tn as “the Project”) consisting of the following elsments:

Regulatory

Commission

Dated: 25.10.2022

SECTION 15 OF THE ELECTRICITY ACT, 2003

8
No. Name of the Transmission Element in Months from

Scheduled COD
Effective Date

1.

Fatehgarh-1l PS- Bhadla-ll PS 765 kV Dic line
(2nd)

2

2 no. of 765 kV [ine bays each at Falehgarh-li
and Bhadla-ll for Fatehgarh-ll PS- Bhadie- 1i
PS 785 kV Dicline (2nd)

1x240 MVﬁrSwitd':abialherandnrﬁxaad!
circuit al each end of Fatehgarh-li- Bhadla- Il
765kV Dicline (2nd) 18 Months
240 MVAr, 765 KV reactor-4 {2 reactorseach at
Fatehgarh-ll and Bhadia-11).

Switching equipment for 765 KV reaclor-4 (2
Switching eguipments each at Fatshgarh-Il
and Bhadia-1l) v

[1%B0 MVAr Spare® reactor each at Falshgarh-
Il and Bhadia-l to be used as spare for
Fatehgarh-li- Bhadia-ll 765 kV Diciine (2nd)]

*notunder the presentscops.

Note:
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. Motlice is hereby given in pursuance of clause {a) of sub-section (§) of

‘Theapplk:aﬁonshallbetakanupfurfunharhearlngbyma

POWERGRlDbpmﬂd&spamfor2mof?85kaaysead1ﬂ
Fasathldehadh-llsuhsmﬂonandspamhrEnoof
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TSP shall install the 765KV Line Reactor banks &t Bhadia || PS under
each of the schemes (Part-B, Part-C and Part-E) and all the
associated equipment required for switching amangement viz
isolators, circuit breakers, 765KV & 145kV (neutral) auxiliary buses
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Reacior, associated LA, 1-Ph Circuit Breakerand extension of TEE kV
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arrangement in future.”

mmmmﬂ:ﬁmmbnmufﬁsﬁm.ﬁmm
mﬁsbas&sufu\smpaﬁﬂwmmmwaECTmm
mwwummmeummm
by the Central Government under Section 83 of theAct.

25.8.2022 has recommended for grant of transmission licence to the
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applicantto establish the proposed transmisslon system.

order dated 22.10.2022 in Pstition No. 221/TL{2022, proposed 1o
jssue transmission licence to the applicent for establishing the
transmission syslem as notedin para 1 above.

mdebyﬂmappﬂmtfurgmniofintar-smmmsﬂmﬂoenmb
Power Grid Bhadla Transmission Limited befors the Commilssion ean
be acsessed at the website www.powergrid.in or inspscled by any
person in the Commission’s office by following the laid down

procedura.

Section 15 of the Act that suggestions or objections, if any, to the
Commission's propesal to grant transmission licance o the applicant,
a= aforesald, ba sent to the undersigned by 11.11.2022 at the above
nmedaddmss.mesmgasﬂonsmob}acﬁcnsmwadaﬂarm
spedﬁeddateshaﬂmlbamldamd.

Commission on 22.41.2022. Any person who files suggestions or
objections may in his/her discration aliend the hearing, for which no
TA/DAshall be paid by the Commission. Sdi-

(Harpreet Singh Pruthi)
Secreta




